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M/S SANWAL CABLES NETWORK

A-1/349, PASCHIM VIHAR,NEW DELHI.

M/S SANWAL CABLES NETWORK Appellant
Vs
C.S.T. DELHI Respondent

I am directed to transmit herewith a certified copy of Final order No. 1598 / 2008-SM[BR] dated 10.12.2008

passed by the Tribunal under Section 129, (B) of the Customs Act,1962 & Financial Act 1994 relating to Service Tax
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IN THE CUSTOMS, EXCISE & SERVICE TAX
- APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi — 110 066.
Principal Bench, New Delhi

COURT NO. IV
Service Tax Appeal No. 293 of 2008 (SM)

[Arising out of the Order-in-Original No. 23/VKG/CST/2008
dated 19/02/2008 passed by The Commissioner of Service
Tax, New Delhi. ]

For Approval and signature :
Hon’ble Shri Rakesh Kumar, Member (Technical)

1. Whether Press Reporters may be allowed to see
the Order for publication as per Rule 27 of the
CESTAT (Procedure) Rules, 19827

2. Whether it would be released under Rule 27 of
the CESTAT (Procedure) Rules, 1982 for
publication in any authoritative report or not?

3. Whether their Lordships wish to see the fair
copy of the order?

4.  Whether order is to be circulated to the
Department Authorities?

M/s Sanwal Cables Network Appellant
Versus

CST, Delhi Respondent

Appearance

None — for the appellant.

Shri A.K. Rastogi, Authorized Representative (DR) — for the
respondent.

CORAM : Hon’ble Shri Rakesh Kumar, Member (Technical)




DATE OF HEARING : 10/12/2008.

?\ wg\ Order No. \\g ?%)Og”gﬁg%ated: lo.{9.0%

Per. Rakesh Kumar :-

The appellant vide letter dated 04/ 12/2008 has informed
that since the present case has been settled through Dispute
Resolution scheme, he is withdrawing this appeal.

Accordingly,*T¢ . appeal is dismissed, as withdrawn.

(Dictated and pronounced in open court.)

(Rakesh Kumar)
Member (Technical)
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